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There hall he Sprain] Bench '4‘ NC! T Chennai on 20.12.2019 [0 atlend matters listed
befarc Shri u. ,v Prakxsh Kumar Member (Judicial) and Sllvi s Vijn3umghamn. Vlemher
(Technlcm). The shewl Bench shall comprise or

sue a] B ch aiNCLT Ch m.
l, Shli l<. Varadharalan. Mcmbei (Judicial)
2. Shri s. Vufl arughaxan. .\Iembcr (Technical)

Shn R Varadh ajun, Membar (Judicial) shall l]rsl take up lhe matters of (hell own
Division Bench and lhcn ancnd Ihc mailers ofSpeclal Bench

The Cmmfi‘uuun nl‘Beneh as per section 41 9 (3) ohm» Companies Acl. 2013.

[his is in modificafion ofUrdcr ofcven number dated 25.7.2019 for 20, l 2,20] 9 Only

This issues Willi ill: appxm n1 ofllon‘bl: Presidc‘m. NFLT

(Shlv m rwn)
Registrar. NCL’I

'l elephone: 24363451
Cop) In"

1. v.5. [0 Hon’blc PmSidem. Vallioxlal Compan) Law'lribuual.New Delhi
Hon‘hle Memhen, Nmiunal Cnmpan Luu Tribunal.

3, Officen il'muonul Company) I aw Tuhuml, Principal Bane No“ Dclhi/Kolkma/Mumbui’
('lienmu/Ahmedame Allzlllahud’Bmgaluru’Chundigmh’Liuwahati’H)de[ahM’Jalpur/Cuu
Kochl Amarm all

4. vs lo loinl Sccmlnry
Delhi

5. Mn weh sht‘r'Vouct‘ Roma,
6. The Insunllc ofchme d Accountanls of India. 1 lo. New Delhi.
7. The lmlilule nft ompml) Secretaries of India, lcsl. Home 22. lmmulmml Am. Ludlii

anad. Nam Delhi , l mom
a The Insmule of( 051 Accounmnls oflndla. CMA Bhawan, 3 Instlmllunal Area, Lndhl Road.

New Deth mac?»
9, Corporal: LaWAdVlscL 153. Basant anlmc. Palam Road, New Deth mns7
1a. l'axnlan Alllcd Scnlccs l id 32, hen Rohlak Road. Uclhi
11. The All Indra Reponer Pu, l m _ 310, ’R‘ Block. Delhi High Conn. \lcvi Delhi.
12. Bar Council. New Delhi/Mumbal.

h. Gyancshwar Kumar Singh) Ministry of (torpnme AIT'JHX \lew


